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CENTRAL JWIINISTRATIVE TRitJNAL 

CALCUTTA 3ENCH 

No. OA 579 of 96 

Present : Hon'ble Mr.Justice  S.N.Ilallick, ice—Chairman 

Hon 'ble Mr. E.P .S ingh, Adrnin istr a kve Member 

RAGHU NRM'AAN CHOWOHURY 

vs 

UNION OF INDIA & ORS. 

For the applicants : None 

For the respondents ; Ms.K.Banerjee, 	couns 

Heard on : 17.12,98 	 Or er on : 17.12.98 

RDR 

None appears rorthe aplicnts w en the matter is taken 

up for admission hearing today. It is not d that on earlier 3 C0fl 

secutive dates also none appeaied for the applicants when the 

was called for hearing. The apilication i therefoee dismissed for 

def'ault. Ms.K.anerjee, counsel appears for the respondents. 
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